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Implementation of decisions taken at
International Women Conference
at Beijing

625. SHRIMATI VEENA VERMA:
SHRI SUSHILKUMAR
SAMBHAJIRAO SHINDE:

Will  the
RESOURCE
pleased to state:

Minister of HUMAN
DEVELOPMENT be

(a) whether any Plan of Action has
been evolved to implement the decisions
taken at the international ~Women
Conference at Beijing to improve the lot
of women in India; and

(b) if so, the phase wise details
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT
DEPTT. OF WOMEN AND CHILD
DEVELOPMENT (KUMARI = VIMLA
VERMA): (a) and (b)The Platform For
Action including the Beijing Declaration
has emerged as the consensus document
adopted by the Fourth World Conference
on Women with a commitment from
Member Countries for the advancement
of Women as laid down in Nairobi
Forward Looking Stretegies. As follow-
up to the World Conference, India made
specific commitments in respect of (i)
formulation of a National Policy on
Women (ii) increased investment of 6 per
cent of GDP on education by 2000 AD;
(iii) setting up of National Resource
Centre for Women; (iv) setting up of
Commissioner for Women's Rights; (v)
universalisation of Mother and Child
Care  Programmes through Integrated
Child Development Services Scheme and
(vi) the implementation of Indira Mahila
Yojana in selected blocks. A lot of steps
have already been taken to implement
these commitments.
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Standard of education in Navyug Schools

626. SHRI GHUFRAN AZAM: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of Navyug Schools set
up by Government in Delhi during the
past two years;

(b) whether the standard of education
in Navyug Schools have come down
considerably;

(c) whether proper sports and extra
curricular activities do not exist in such
schools; and

(d) if so, the steps Government
propose to take to improve the standard
of such schools?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF
EDUCATION AND DEPTT. OF
CULTURE (KUMARI SELJA): (a) to
(d) According to information furnished
by the New Delhi Municipal Council
(who are running the Navyug Schools
Educational Society), during the past two
years, three Navyug Primary Schools, one
each at Pataudi House, Tilak Marg and
Mandir Marg, have been opened. They
have furhter intimated that standard of
education in Navyug Schools not come
down and that all facilities for sports and
extra curricular activities are available in
Navyug Schools.
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Special subsidy schemes for coconut and
cardamom farmers

629. SHRI JOY NADUKKARA: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether it is a fact that there is
gross decline in the price of coconut and
cardamom; and

(b) whether Government propose to
take steps to propose to announce and
implement some special subsidy schemes
for the affected farmers to enable them
to recover from this difficult situation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ARVIND NETAM): (a) In the
beginning of the 1995 marketing season
copra prices were subdued. However, the
price situation of copra has improved
subsequently. The wholesale prices of
cardamom indicate a fluctuating trend
during the current year.

(b) Government of India has already
announced the Minimum Support Prices
of copra for 1995 season to protect the
interest of copra growers. Besides,
Coconut Development Board is
implementing scheme for development of
coconut culture and industry during 8th
Plan which provide* assistance and
subsidy to the growers/units.

For the cardamom growers, there is a
centrally sponsored Integrated
Development  Programme  for  spices
under which subsidy is provided for
planting materials. Besides, spices Board

under the Ministry of Commerce is
implementing  various programmes for
research, development, marketing and

export of cardamom. At the instance of
the Spices Board a  Cardamom



